
SLNQ

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI

ORDER
Tne transier and posting of the following officials is hereby made with immediate effect-

Name of the official From T0

Sl‘l.\/H K - - ~ ,. '1 S] .l."rgar S. h JAin_Admin.Br-lll,RohiniCourts,llA/Rcader in the court of Ms
° all“ er "lg Delhi lSI'llV8l'igl Vyas, ta. MM (Nl Act) NW

(EC-I9001337) I "" " '

Sh.Gaurav Kanoiia . ~ l
I S/o.Sh_.Satish Kumar Court Oi Ms Shivangi Mangm Ld‘lJjA in Admin. Br-lll, Rohini Courts,lJA Reader-cum-Ahlmad in the»

Kai oiia _. - - _ !DeIhI(E_C_23/H8800) MM (NI Act Digital Court O2) NW

Notes:- (1) Non-compliance of this order or immediately proceeding on leave shall be considered
deliberate insubordination and disciplinary action shall be t ken against the otficial as
per rules.” l
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(VIRENDER KUMAR BANSAL)

PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI
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13.'?'he Dealing Ofiicial, LAYERS seat, Rohini Courtsflis Hazari Courts, Delhi for uploading this order

iii". LAYERS.
I4
If)

ld Princioal Distr ct & Sessions Judge (HQs) Tis Hazari Courts, Delhi.
" he luoicial Orl'icer(s) concerned Rohini Courts, Delhi.
he Officer in-Charge Accounts Branch (NW) Rohini Courts, Delhi.

‘ he Sr A 0(1)//—\ O (J) Adm histration Branch~ll (Central), Tis Hazari Courts, Delhi.
he Record Officer, North-West, Rohini Courts, Delhi.

“ he Dealing Otficial, Personal File, Administration Branch-ll (Central), Tis Hazari Courts, Delhi.
he Dealing Otficial, ACR Cell, Tis Hazari Courts);alhi. _
‘he Web-site Committee, Rohini Courts/Tis Hazari Courts, Delhi.
fhe Dealing Official, Server Room, Rohini Court/Tis Hazari Courts, Delhi.
Personal Office of the undersigned.
" he Facilitation Centre, Rohini Courts, Delhi.
The ALIO, Libraw Branch, Rohini Courts, Delhi.

The olficial(s) concerned.
“he Dealing Otticial, R&l Branch, Rohini Courts, Delhi with the di tion to send copies of each of
'he Relieving Report and the Joining Report of the above name o ficial(s), on immediate receipt
of the same, to the Administration Branch-ll (North-West), Rohi i ourts, Delhi.
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PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS,


